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Civil Appeal  No(s).  2613/2017

ARCHNA                                             Appellant(s)

                                VERSUS

DEPUTY DIRECTOR CONSOLIDATION, AMROHA AND OTHERS   Respondent(s)

 
Date : 27-04-2023 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE KRISHNA MURARI
         HON'BLE MR. JUSTICE SANJAY KUMAR

For Appellant(s)
                    Appellant-in-person
                    
For Respondent(s)                    
                   Mr. Dr. Rajeev Sharma, AOR
                   Mr. Prashant Sharma, Adv.
                   Ms. Diksha Sharma, Adv.
                   Mr. Raghuvir Sharma, Adv.
                   Mr. Dharmendra Sharma, Adv.
                   Mr. Vipin Kumar Sharma, Adv.
                   Ms. Devjani Deka Bharali, Adv.
                   
                   Mr. Tanmaya Agarwal, AOR
                   
          UPON hearing the counsel the Court made the following
                             O R D E R

Appellant  appearing  in  person  states  that  she  is

indisposed  and  is  suffering  from  viral  infection  and  seeks

adjournment.

List the matter on 13.07.2023.

   (SONIA GULATI)                                  (BEENA JOLLY)
SENIOR PERSONAL ASSISTANT                       COURT MASTER (NSH)
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